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ESTIMATES COMMI'ITEE 

HUNDRED AND ELEVENTH Rl:lf»RT 

Shri Dasappa (Bangalore): Sir, I 
beg to present the u dr~ and 
Eleventh Report of the Estimates Com-
mittee on the Posts and Telegraphs 
Department (Part II)-Postal Services 
and Railway Mail Service. 

12'48 hn. 

ORISSA BUDGET, 1 1- ~ 

The Minister of Finance (Sbri 
Morarji Desai) Sir. I rise to present 
the statement of the estimated receipts 
and expenditure of the Government of 
Orissa for the year 1961-62. 

rli m~t has. already ~d an 
opportunity to dISCU.;s the Clll"Cums-

tances which led .to the issui/ by the 
President 'on the 250th Febru,. 1961 
of the Proclamation ooder article 
356 of ,the Constitution of India for 
taking over the admindstration of 
the State. As a result, the budget 
of the State has to be presented to 
and approVed by Parliament. 

The State budget Was due to pe 
presented to the State Legislatiae 
Assembly on the 21st February 1961. 
the very day on which the State 
Ministry submitted its re!licnation. 
In accordance with the Rules of Pro-
cedure of the Orissa Legislative As-
sembly, copies of the budget docu-
ments were circulated two days in 
advance of the date of its presenta-
tion. Normally, therefore, but for 
the resi'gnation of the State Ministry, 
the State Legislative Assembly 
would have considered and approved 
this budget. With the dissolution of 
the State LegislatiVe Assembly, the· 
duty of presenting these estimates to 
Parliam('llt has devolved upon me. 
With a  " ~  to present a more up-to 
date and realistic ~ r i l of the 
finances of the State, I have taken 
this opportunity to examine and, 
where necessary, recast the ~im t  

prepared by the outgoing Ministry. 
The changes made as a result of this 
review, will be explamed in the later 
part of my speech. 

Before I deal with the revised esti-
mates for the current year and the 

• 

budget estimates for the coming yea.r, 
I would bI1:e:fly refer to the main 
achievements of the State during the 
Second Five-Year Plan and the sig-
nificant dcvelopmenfe in the current 
year which have had an important 
impact on the finances of the S:ate 
Government. The Hou.>e may. be 
aware that oot of the total estimated 
outlay of Rs. 4,800 crores for tille 
Second Plan, Orissa was originally 
given an llo~ tio  of R.i. 99.99 
crores. With the subsequent reduc-
tion in the outlay to Rs. 4,500 croree, 
the State allocation was a.,sumed to 
have been reduced to a little less 
than Rs. 92 ·crores. The actual ex-
penditure against this allocation dur-
ing the five-year peI1iod is expected 
to be of the order of a little over 
Rs. 88 c,'ores showi.ng a shortiaIl of 
about Rs. 3'5 crores. In addition, the 
State Government would have u1Jilis-
eQJts. 13 crores far the execution of 
~ ll - o or d jlchemes and 
schemes in the Central sector durin, 
this period. 

12'51 m. 

I MR. DEI'UTy-St'EAl<ER iT! the ChuirJ 

The output of foodgraine lI., P.6timat--
ed to increase from 23:53 lakh toM 
in 1955-56 to 40 lakh tons in 1960-61. 
Thep:'odumion of mineral ores lIike 
like iron ore, chromite, coal, manga-
nese, fire-clay, lime-stone and dolo-
mite would also show significant im-
provement during this period. In the 
matter of forests, 783 mile.; of forest 
roads would have been constructed 
and over 33,000 acres planted up 

up \vith Teak, Cuuarina, SimuJ, 
Khair, Sabai grass and Cashewnut. 
106,000 acres would have been 
brought under soil conservation mea-
sures and the production of fingerl-
ing and ftsh increased by 322 lakhs 
and 2,500 tons respectively. An area 
of 72 lakh acres would be brought 
under irrigation through major and 
medium irrigation projects and 16813 
Mega Watts of power would have 
been generated including the electri-
fication of 91 villages and small 
town8. Appreciable advances have 
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also been made in the matter of co-
Qperation, marketing, warehousing 
and housing schemes. 

During the Second Five-Year Plan 
a Finance Corpora'tion was eslablif;h-
ed to finance small-scale industries. 
Sevllral industrial cstJ les have been 
:set up at various centres and pilot 
projects introduced for the promo-
tion of smaH-scale industries. The 
production Of hand-loom cloth in the 
co-operative sector has increased 
from about 6 million yards in 1955-56 
to about 6 million yards in 1960-61 
and the total number of co-operative 
looms has abrlost doubled providing 
full employment to 23,000 d~oom 

weavers. The Community Projects and 
National Extension Service have 
been extended to over 29,000 villages. 
Facilities for providing general and 
technical education have also been 
considerably extended. A new Me-
dical College was oopened at Burla 
and the number of admissions to the 
existing Medical College at Cuttack 
has been raised from 50 to 100. 169 
Primary Health Cent.res and 88. 
Family Pl'anning Centres have been 
planned to be opened. Various pro-
grammes have been taken up for the 
ocio- co om ~ development of Tribal 
people and for Backward Classes 
Which constitute 67 per cent of the 
total population 'of the State. 156 Seva 
Ashrams for ISioheduled Tribes and 
Scheduled Castes have lbeen opened 
and a programme at setting Adivasis 
on land initiated Under this scheme, 
151 colonies are expected to be esta-
blished by the end of the curren,t 
year, rehabilitating about 5,000 fami-
lies in settled cultivation. Considera-
ble improvemen1s were also made in 
the matter of communications, drink-
ing water supply, medical and other 
facilities in tribal areas. 

I shall now refer to the Iimportant 
developments during the current yeBT 
which have a sl.gnifteant bearing on 
the economic situation of the State. 
Though the climatic conditions were 
more or less nonnal :in the earlier 
part of the year, abnomal rainfaU in 

the ~· i i  of the winter crop sea-
son led to serious floods causing 
widesrtread damage and hardship. 
The ~ 't  Government have had to 
undel'take reliefandrehabihltation 
measures on a large scale in conse-
quence of these floods. The total ex-
penditure on relief works is estimat-
ed to 'be a little more than Rs. 5 
crores of which Rs, 3' 39 crores would 
be it1-:urred in the current yea!;. and 
the provision fIor the balance has 
been made in the budget for the 
coming year. In spite of a decrease 
of about 11 pea-cent in the area under 
riCe cultivation and the damage caus-
ed by the floods, the avex;age y:eJd 
per acre has shown encouraging im-
provement and the total production 
is provisionally estimated at 36'31 
ltlkh tons, wh,j.ch will be slightly 
higher than the production last year. 

The total value of minerals ex-
tracted in 1960 is estimated at Rs. 6'9 
crores in 1959, The production in 
1960 of iron ore has increased by 
ahout 41 per cent, of coal by 23 per 
cent and of fire-clay by 135 per cent 
over the production figures of the 
previous year. Similarly the pro-
ductiorr of yarn and textile cloth has 
gone up by 9 per cent and 20 per cent 
respectively. There has also been an 
appreciable increase in the exports 
of cool and coke, raw jute, glass, 
manganese ore, oil- d,~, molasses 
and timber. 

The budget for the current year as 
finally approved by the State Assem-
bly estima.ted the revenue at Rs. 
36.67 crores and revenue x d~ 

ture at Rs. 40.17 crares. leading t& 
a revenue deficit of Rs. 3.5 crores. 
On the latest a5St.ssment, the revenue 
receipts are now likely to amount to 
Rs. 38.25 orores and revenue expen-
diture, after taking into account the 
Supplementary Grants recently sanc-
tioned by Parliament, to Rs. 42' 59 
crores resulting in a deftict of Rs. 
4.34 crares. The improvement in 
rl'vl'nue of Rs. 1.58 crores i> the net 
result of variation<: over a large nmn-
bet' of heeds, of which mention may 
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be made of increased grant-in-aid 
from the Centre for relief operations 
(Rs. 1'28 crores), increase in lhe 
Slate's share of Income-tax ~ . 40 
lakhs) and larger receipt of sales tax 
(Rs. 33 lakhs). Of the rna.iIf short-
falls, I would refer only to a drop of 
Rs. 60 lakhs in the collection of cess 
on extracted minerals during the 
pendency of the sui,t before the Sup-
reme Court challenging the validity 
of the Orissa Mining Areas Develop-
ment Fund Act. The ca.e ha\ since 
been· decided in favour of the Gov-
ernment and arrear collections are ex-
pected to be made next year. 

The increase of Rs. 2.42 crores in 
revcnue expenditure is due entirely 
to the l d~t.ur  incurred by the 
State Govrnment on flOOd relief ope-
rations. Excludin·g the reimbursement 
of Rs. 27 lakhs from the balancc ava-
ilable from the curredt year's trans-
fer of Rs. 50 lakhs to the Famine 
Relie! Fund, the total revenue cJGPen-
di~ur  on flood relief operations in 
the current year would amount to 
Rs. 2.85 crores, af whicih Rs. 1.56 
crores would be the State's share, 
the balance being met by the CeIl'tre. 

Taking the Revenue and Capital 
account together, the original budget 
had estimated an improvement of 
Rs. 14 lakhs, raising the closinlg ba-
lance to Rs. 1 '98 crares. On revised 
assessment, the year is now expected 
to close with a balance of Rs. l' 54 
crores. The decline of Rs. 44 lakhs 
is the net effect of several factor.>. 
The opening cash balance accounts 
for a deterioration of Rs. 3.23 croret! 
due mainly to certain unanticipated 
adjustments towards the close ot th" • 
year. As stated earlier, the revenue 
deficit exceeds the original estimate 
by Rs. 84 lakhs. i'he repayment of 
loans to the Centre and other parties 
would exceed the ori.ginel budget by 
Rs. 1.21 crores. Likewise, the net re-
ceipts tDlder other debt and deposit 
heads would show a decline of Rs. 
21 laldul. But these ~ c1' l  would 
be partly offset by a saving of Rs. 
76 lakh. under Capital expenditure 

relating mainly to State trading 
schemes and implovement of RI. 
4. 29 crores under loan r ~ i! t . 

Whilc framing the budget estima-
tes for 1961-62, the fonner State Gov-
ernment had placed the revellUe. re-
ceipts ',11 Rs. 40'06 crores and re-
venue expenditure at Rs. 50' 32 crore. 
leading to a revenue deficit of Rs. '0.26 
crores. On current re-assessment the 
revenue receipts are estimated at Rs. 
41.10 creres and revenue expenditure 
at Rs. 45:29 crores resulting in a reve-
nue d~ficit of Rs. 4 19 crores. 

Thc i cr ~  'Of R,. l' 04 OfOI'CS in 
the revenue lE'Ceiipts is dUe mainly 
1.0 an increase in the State Govern-
ment's share 'Of Income Tax com-
municated to the State Government 
after the f'Onner Government had 
finalised its budget estimates. ~ 
compared w;th the revised estimates 
for the current year, the revenue re-
ceipts next year will shaw an In-
c,'ease of Rs. 2' 85 crores which takea 
into account the effect of measures 
t'O be taken next year for raising ad.-

• ditional revenues of the order at. 
Rs. 3 crore.;. As a result of settlement 
operations already undertaken by 
the State Government and the pro-
posed consolidation of the cess on 
land revenue, the receipts under thitI 
head are likely to improve by Ra. 4,1 
lakhs. Excise revenUe is also eX-
pcted to show an improvement at. 
Rs. 1'32 crares. The irrigation rates 
are proposed to be revised under the 
provIsions of the Orissa Irrigation 
Act passed by the State Legislature 
recently. This weuld yield a turtb .. 
sUVl of RI. 45 lakhs. '!be revenue 
from Sales Tax would improve b)' 
Rs. 43 lakhs due chiefly to an in-
crease in the rate of the tax 'On motor 
r,pirit and diesel 011. A tax g pro-
posed to be levied on pauen,er tard" 
and freight 0lIl tranllpOrt of goods by 
public carriers which is likely tn 
yield Rs. 26 lakhs • year. 

Aa mentioned earlier, thc 11 venue 
expenditure next year Si,OW!! It drop 
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of Rs. 5' 03 crores over the estimate 
framed by the former Government. 
This is the combined effect of a num-
IDer of items. 

The former State Government had 
included an  ad hoc provision of Rs. 
1.97 ~ror  for increasing the emolu-
ments of State Governmen: emplo-
yees as a result of the recommenda-
tions made by the Orissa Pay Com-
mittee. The report of the Committee 
was r ~ i d only in February this 
year. The details of the recommen-
dations made by the Comm'.ttee have 
yet: to be examined and ,it will take 
some time before these can be im-
plemented. It has, therefore, been 
decided to omit for the present the 
lwnp provision included for this pur-
pose. It is my intention to 8JWroach 
tobe Parliament by means of Supple-
men.Ufy Demands during the course 
of the year as soon as the State Gov-
ernment is in a position to frame a 
reaListic estimate of their require-
ments on this account. 

The State's Third Plan outlay has 
been settled at Rs. 160 crores in Con-
sultation with the Planning Com-
rruSSlOn. The States' were advised 
that keeping in view their adminis-
trative and technical capacity and 
the resources available to them, the 
provision for the flr3t year of the 
Plan may be limited 10 about 14 to 
15 per cent of the total outlay for the 
ftve-year period. The former State 
Government, however, had planned 
for an outlay of Rs. 27.2 crores for 
the coming year whrich was conside-
rably in excess of the target i ~

ed in the caSe of other States. It is 
also extremely unlikely that the State 
Government would be in a position 
to incu,r an expenditture of this order 
in the flrst year of the Plan when 
most of the schemes would still be 
in their formativp sta·ges. Accord-
ingly, thp Plan out Jay fol' the com-
ing year has heE'n reduced by Rs. 2.1 
CI'(}res to Rs. 25.1 crores, of which 
R~. 9.4 ':'I'(lr ~ would be on Revenue 

account and RJ. 15.7 CIl'ores on Capi-
tal account. The Cen,ral assistance 
will a4110unt to as. 19 crores includ-
ing Rs. 4.5 crores by way of grant 
and thl), baloance as a loan. 

I may also mention two other minor 
changes made in the budget estimates 
framedoy the former Government. 
A SUm of Rs. 35 lakhs was provided 
for transfer to the sinking fund on 
account of the new market loan of 
Rs. 4 .. .rores to be floated during' that 
year. As the revenue budget of the 
State is not in a position to re-
pay its loan obligations from its 
revenue surplus, it is not neces-
sary to include any provision for 
transfer to the sinking fun,d in the 
caSe of loans already floated would, 
however, continue to be made in a2-
cordanee with the terms of the loans. 
The earlier estiptates did not provide 
for recovery from the Famine Relief 
Fund of the ex;penditure tl() be in-
curred next year on flood relief ope-
rations. After including the tranAer 
of Rs. 50 lakhs from revenue to the 
Famine Relief Fund next year, the 
Fund would have a ,balance of Rs. 
1.7 ~or  at the end of the year. It 
is accordiDigly proposed that flood re-
lief expenditure to the extent of Rs. 
63 lakhs next year may be recovered 
by transfer to the Fund. 

The revenUe expenditure of Rs. 
45.29 crores in the coming year rep-
r ~; t  an increase of Rs. 2' 7 crores 
over the current year's rev;ised. A 
major factor axounting for this in-
crease is the liability of over Rs. 6 
crores per year thrown on the State 
budget on account of committed ex-
penditures as a result of the comple-
bon of the S{:hemes included in the 
Second Five-Year Plan. The Third 
Rinance Commission are expected to 
take this factor i t~ account in the 
scheme of financial assistance to the 
States to be recommended by them. 

The details of the provisions in-
cluded under the various heads 
have bef'n explained in the Explana-
tOry Memorandum and in the White 
Paper accompanying the budget 
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document.; It is not therefore, ne-
cessary for me to repeat them here. 
While it has not been possibl" to 
keep the revenue expenditure I:~t .i  
the revenUe resources available to 
the State, it shall be OUr endjS.vour 
to explore every avenue of !increasing 
the revenues of tlhe Slate. The 
State Government have already ap-
pointed a Taxation Enquiry Com-
ntittee for this purpose. The recom· 
mencla'Wons of the Committee when 
received will be considered ~ at> 
tion t:fken on them with the least 
possible delay. 

Provision has been made next year 
for capital expenditure of Rs. 17. 19 
crores showing an incre-ase of Rs. 4.27 
crores ove!" the current year's revis-
ed. Next year',s tim t ~ provide 
Rs. 15.35 crore3 for Plan schemes 
including Rs. 44 lakhs for the sche-
mes in the Central c~ and the 
balance of Rs. 1. 84 crores for various 
non-Plan schemes including Police 
and other housing schemes and capi· 
talisation of interest charges on the 
canstruction of the second stage of 
the Hirakud Project. 

Provision has alro been made ne;t 
year for the repayment of loans to 
the Central Government and other 
parties of Rs. 4' 64 crores and. loans 
and advances by the State Govern· 
ment of Rs. 1 '68 crores 

Summarising, the State Govern-
ment will require Rs. 4'19 crores for 
meeting its revE'nlUe deficit, Rs. 17' 19 
crores for capital expenditure, Rs. 
4'64 crores for repayment of loans 
and Rs. 1 68 crore.; for loans and ad-
vances, totalli;.ng in all Rs. 27. 7 
crores. Credit has been assumed next 
year for a fresh market borrowing of 
Rs. 4 crores, loans from the Central 
Government of Rs 20-55 crares in-
c1uding Rs. 14' 5 <.+ore.> for Plan 
schemes and Rs. l' 5 crores from 
Small Savings, Rs. 1'36 crores from 
the repayment of loans advanced by 
the State Government, Rs. 39 lakhs 
as loans from the Reserve Bank in 
repect of cooperatives and from the 
Life Insurance Corporation tor hous· 
ing schemes and Rs. 1.86 crores as 

. . 

the net accrual under the other debt 
deposit heads The total capital re-
ceipts would accordingly amount La 
Rs. 28' 16 crores yieldmg a net sur-
plus on both Revenue and Capital 
account of R.;. 46 lakhs which would 
increase the dosin'g balance for the 
year to Rs. 2 Clon;s. 

With the completion of tthe 
Hirakud and Machhkund Projects and 
the coming into full production of 
the Rourkela Steel Works, Orissa 
State will reach a significant stage 

in the programme of !planned deve-
lopment. Nature has endowed the 
State with rich mineral and forest re-
sources o1f ri~ great potential tor fur-
ther development. Given proper lea-
dership, I have no doubt that the State 
will, before long, reach the level, of 
development of the other more prospe-
rous parts at the cOW1try and play 
an effective role in India's progress. 
and prosperity. 

Shrl Surendranath Dwlvedy (Ken-
drapara): Sir, we are going to discua 
the Orissa Budget tomorrow. May I 
know whether the whole day tomor_ 
row wiIJ be allotted for that diseus-
• sian or only a few hours will be given?-

Shri T. B. Vltta. Rao (Khammam): 
Will it be possible for us to go 
through and study the whole thing by 
tomorrow? 

Shrl Tangamanl (Madurai): The 
matter has not been considered by 
t lw Business Advisory Committee. 

Mr. Deputy-Speaker: It may be 
done today. 

Shri T. B. Vlttal Rao: We will have 
to go through so many things and that 
will.take some time. U you want w 
to give a stamp We will give it. 

Mr. Deputy.Speaker: Are we having 
it tomorrow? 

The MInister 01 Commerce and 1Jl· 
dWltry and Home MaJrs (Sbrl LaI 
Bahadur Shastri): Yes. 

Mr. Deputy·Speaker: Members are 
complaining that they won't have 
enough time to ~tud  the papers. 
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Shri Prabhat Kar (Hooghly): It is 
Uh! fu'l budget o·f a State that we are 
going to consider. 

Shri Lal Bahadur Shastri: But 
before the 30th of this month this has 
to be ~  -d. 

rr/r. Deputy-Speaker: Probably hon. 
I,/ff mbers know those difficulties, t-hat 
: I has to be passed before the end ot 
tht:, month and it has to go through 
the other House also before that. 

Shri Mahanty (Dhenkanal): Sir, may 
make a submission? I am sorry I 
"m not speaking from my seat. The 
hon. Minister of Parliamentary Affairs 
hau convened a meeting of the Mem-
l,}t;rs from Orissa and at that meeting 
i'·. accepted in principle that these 
n!atters will come up before the House 
according to the convenience of the 
Orissa Members belonging to all par_ 
tieE. We thought that before these 
-dates were finalised at least our opi-
Tlions should -have been taken into 
ac('ount. In fact, most of us are 
11;:1 ving tomorrow for our political 
commitments back at the State. There-. 
fc·rp, in view of the principle 
fl(('cpted ... 

Mr. Deputy-Speaker: When are they 
coming back? 

Shri Mahanty: We will be coming 
back as soon as possible. 

Shri Morarji Desai: It has to be 
passed by both the Houses betore the 
30th. 

Mr. Deputy-Speaker: I -hope thechon. 
MembE!f'S realise that it has to be 
passed before the end ot this month. 

Shri Surendranath Dwtvedy: Sir, it 
is really unfair in this sense that when 
we discussed this matter it was decid. 
ed that on the 8th of this month-
that date i· already over-this should 
l f~ placed before thc House and then 
we will decide a date for discussion 
which will be convenient to all of us. 

That was not done. Suddenly they are 
p1aciag it before the House today and 
We cl're going to have vhe discussion 
tomorrow. We were not consulted 
about\it at all. 

Mr. Deputy-Speaker: He will have 
oppo:-tunities to express these griev-
ances. Now, we will take up discus-
sion of Demands for Grants under the 
Home Ministry. 
• 

Shri Kasliwal (Kotah): A revised 
order of business should have been 
given. The whole order of business is 
now being changed. A revised list of 
business should therefore be given. 

Mr. Deputy-Speaker: That would 
al'>o be given, I hope. 

Shri Kasliwal: There are so many 
D.cmands for Grants coming up. In 
fact, we are already late by several 
huurs. 

Mr. Deputy-Speaker: But the busi-
ne,.> for this week has already been 
ar.nounced. Has there been a change 
in that? 

Several lion. Members: No, no. 

Shri Kasliwal: There has to be a 
change. 

Several Hon. Members: No, no. 

Mr. Deputy-Speaker: That has al-
"cady been done. 11 the hon. Member 
~ - t  to say a particular thing, he 
. might tell me. 

Shri Kasllwal: After this item, there 
has to be a chan¥e. (Interruptions). 

Mr. Deputy-Speaker: All 
things r~' already anticipated 
th-- ll·l:l.~('m(,llt was made 
Friday 

these 
and 
, .1\ 




